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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH AT NEW DELHI 

O.A. No. 1335 of 2024 

IN THE MATTER OF: 

Hemant Singh Gonia ...Applicant 

Versus 

State of Uttarakhand & Ors. ...Respondents 

RESPONSE AFFIDAVIT ON BEHALF OF RESPONDENT NO. 1 

Most Respectfully Showeth: 

I, Kahkashan Naseem, aged about 44 

years, D/o Late Shri Abdul Sattar Ansari, 

presently posted as Additional Secretary, 

Department of Environment Conservation 

and Climate Change, Government of 

/ 
(Deponent) 

Uttarakhand, Dehradun 

I, the above name deponent, do hereby solemnly affirm and stated as here 

under: 

1. That the deponent is presently posted as Additional Secretary, 

Department of Environment Conservation and Climate Change, 

282



“O"ARy 

X 
Or U pfl"‘ 

Government of Uttarakhand, Dehradun i.e. Respondent No. 1 in the 

present matter as such she is fully conversant with the facts of the case 

and competent to swear the present Affidavit. 

That the present matter pertains to allegations of contamination of 

Naini lake from the side of Nani temple and taking cognizance of the 

said allegations levelled by the Applicant, this Hon’ble Tribunal, vide 

its order dated 02.12.2024 passed in the present matter, has directed 

for inspection of the issue by way of a joint committee comprising of 

Uttarakhand Pollution Control Board, Central Pollution Control 

Board and the Commissioner, Nainital. 

That in compliance of the said order dated 02.12.2024 a report dated 

03.01.2024 and subs;aquently the updated report dated 21.01.2024 was 

filed on behalf of the Commissioner, Nainital. Subsequently, this 

Hon’ble Tribunal, took cognizance of the aforesaid reports and vide 

its order dated 25.02.2025, impleaded various government 

departments including Respondent No. 1 to file their appropriate 

response to the contents of the aforesaid report. 

That the Respondent No. 1, vide its letter dated 12.03.2025 bearing 

number 191/XXXVIII-1-2025-15(01)2025 had enquired from 

Respondent No. 2, Respondent No. 3 and Respondent No. 4 about the 

actions that have been taken by them in pursuance of the updated 

¥ 
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report dated 21.01.2024. Copy of the letter dated 12.03.2025 bearing 

number 191/XXXVIII-1-2025-15(01)2025 is annexed as Annexure 

RL 

That in response to the aforesaid letter dated 12.03.2025, Respondent 

No. 1 had received a reply from Respondent No. 2 vide its letter dated 

04.04.2025 bearing number 142/23- Local Body/2024-25, from 

Respondent No. 3 vide its letter dated 01.04.2025, from Respondent 

No. 4 vide its letter dated 07.04.2025 bearing number 1113/26- 

3/2024-25 and Respondent No. 5 vide its letter dated 03.04.2025 

bearing number UKPCB / ROH/Writ/25/ 27-07. 

That Respondent No. 2, 3 and 4 submitted their detailed replies which 

can be summarized as follows: 

Reply from Respondent No. 2 i.e. District Magistrate, Nainital: 

Respondent No. 2 collected data from four different departments 

i.e. Uttarakhand Jal Sansthan, Nainital, State Pollution Control 

Board, Haldwani and Municipal Council, Nainital the details of 

which are as under: 

i. That the Executive Engineer, Uttarakhand Jal Sansthan 

4 
Nainital: 
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1 That vide its letter No. 654/ Naini Sewer/ 15 dated 

29.03.2025, it has been intimated that Nainital Urban 

Sewerage Scheme under Nainital District is under the 

safeguarding of Uttarakhand Jal Sansthan, Nainital, 

Irrigation Division, Nainital and in case of sewerage 

overflow, the Department gets it repaired instantly from 

time to time under the said scheme. It has been further 

informed that at present, under Nainital Urban Sewerage 

Scheme, 600 meter sewer line needs to be replaced as the 

150 and 200 mm diameter sewer lines are very old and 

dilapidated in areas like Ramleela Ground Mallital, Staff 

House, Tara Lodge, Royal Hotel Compound, SSP Office, 

BD Pandey Hospital, Oak Lodge, Zoo Road Tallital etc. 

Apart from this, construction of 37 old damaged sewer 

manhole chambers and repair of 83 old sewer manholes 

and raising of covered sewer manhole chambers to the 

road level etc. in different places of the said areas under 

Nainital City, 5.80 km sewer line of 150 to 300 MS 

diameter and silt cleaning of 380 city sewer manhole 

chambers are to be done instantaneously. For carrying out 

the requisite task, a sanction of Rs 73.66 lakh has been 

given for expenditure by the Government of Uttarakhand 

4 
{ 

285



vide Government Order No. 271429/2024 E-79778/2024, 

Drinking Water and Sanitation Section-2 Dehradun dated 

30.01.2025. and an amount of Rs 44.196 lakh has already 

been released as the first installment in the financial year 

2024-25 and the e-tender process is in progress in relation 

to the said consent. 

2. Additionally, after conducting a comprehensive 

assessment of the works like replacement of old sewer 

lines, sewer manhole chambers, under size sewer pipe 

lines laid for 30-40 years in Nainital city and connecting 

the residual buildings in Nainital city to sewer lines, a 

Detailed Project Report (“DRP”) of Rs. 109.00 crore has 

OTARY Q 
+ ingh Neg 

4 Rajender S‘Rg‘m%; g @ Denradun D! 3 0‘ 

been prepared by Uttarakhand Drinking Water 

Corporation, Construction Branch Bhimtal. After getting 

the works provided in the said DPR done, the sewerage 

system will be strengthened in the entire Nainital city. 

ii. The Executive Engineer, Irrigation Division, Nainital: 

That vide its letter dated 29.03.2025 bearing No. 

625/S1khNai/NGT, it has been informed that safeguarding of 

sewerage line in the city of Nainital is being completed by Jal 

Sansthan, Nainital and the essential action for efficient 

! 
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iii. 

prevention of the same is also done at the level of Jal Sansthan, 

Nainital. 

The Regional Officer, Pollution Control Board Haldwani 

That vide its letter dated 03.04.2025 bearing number UKPCB 

/ ROH/Writ/25/ 27-07 it was stated that sample 

collection/analysis of Nainital Lake is done by the office on 

journal basis. Such analysis reports are uploaded on the 

Board's website on a monthly basis. Apart from this, the Board 

is also carrying out sample collection / analysis of water 

quality of Drain No. 23 and Nainital lake by way of a third 

party recognized laboratory, in terms of the guidelines of the 

amicus curiae appointed by this Hon’ble Tribunal in O.A. No. 

518 of 2022 tiled as Vivek Verma Vs. Government of 

Uttarakhand. 

The Executive Officer, Nagar Palika Parishad, Nainital 

(Municipal Council, Nainital), vide its letter dated 03.04.2025 

bearing No. 58/XV-2 (a), had informed about the data of action 

on solid waste management as under: 

1. The population of 41377 resides in 11.46 sq km area in 

entire 15 Wards under Nagar Palika Parishad, Nainital 

¢ 
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area. A total of 17-20 tonnes of waste is produced daily in 

the 115 wards, which is sent every day to Trenching 

Ground Gaulapar Haldwani for disposal through garbage 

vehicles such as dumpers, compactors. It is also to be 

informed that there is no dumping site within Nainital city 

area. 

. For smooth performance of the cleaning system in Nainital 

01 supervisor and 05 personnel have been deployed under 

the Municipal Council, Nainital area. Out of this, 03 

personnel to clean the lake towards Tallital area and 02 

personnel to clean the lake towards Mallital area. 

The process of setting up the following machines for waste 

disposal by Nagar Palika Parishad, Nainital is underway 

under the project titled as “A Multidimensional 

Remediation and Innovative Tailoring of Materialistic 

Waste (AMRITRAM): Innovative Approach for the 

Collection, Segregation and Upcycling of Solid Waste” 

being funded by National Mission on Himalaya Studies 

(NMHS), - 

a. 03 Trommel machines for segregation of mix waste. 

b. 02 composting machines for waste to compost work. 

/ 
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c. 01 waste to fuel plant for turning plastic waste into 

furnace oil. 

d. 01 fatka machine for polythene cleaning. 

e. 01 shredder machine for shredding plastic waste into 

small pieces. 

On 09 January, 2025 in relation to the aforesaid, an 

Agreement has been formed between Municipal Council, 

Nainital and Municipal Corporation, Haldwani. 

4. Municipal Council, Nainital has installed 40 (Twin Bin) 

dustbins of 50 liters each for wet and dry garbage at 

different places such as Mall Road, Municipal limits, 

market area and different wards to get better the good 

sanitation system. The dustbins will be used by the general 

public and tourists at the respective places, which will 

resolve the problem of redundant garbage spread here and 

there. 

5. For violating the “Uttarakhand Littering and Spitting 

Prohibition Act-2016”, challan action is being taken by the 

Municipality against the concerned persons. 

6. For installing CCTV cameras for monitoring at public 

places / roads / garbage collection sites, after survey under 

4 
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the body, cameras are being installed and monitored at the 

main places selected for monitoring those throwing 

garbage in the open, such as, close to Mallital State Bank 

of India, Mall Road Kennedy Park and at the beginning of 

Thandi Sadak and the process of installing CCTV cameras 

at additional 36 places is also in progress. 

The Municipal Administration has issued a WhatsApp No. 

9149274469 for the convenience of citizens to register 

complaints connected to garbage collection/disposal along 

with photographs. In which the general public can register 

complaints associated to garbage collection/disposal along 

with photographs. Nagar Palika Parishad, Nainital has 

prepared a complaint vehicle pickup through which the 

difficulty is determined on receiving complaints connected 

to garbage from the public. 

That to make certain compliance with SWM Rules 2016, 

Nagar Palika Parishad, Nainital has connected 15 wards 

under the Municipal Area with door to door garbage 

consciousness and garbage segregation campaign. The dry 

garbage preserved in the MRF Centre by Municipal 

Council, Nainital is referred to the recycling plant. 

/ 
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9. Boards / hoardings with adequate instructions and 

warnings are installed at public places and main tourist 

places not to throw garbage in the open and to dispose of 

garbage in dustbins. 

Copy of the letter dated 04.04.2025 bearing number 142/23- Local 

Body/2024-25 received from Respondent No. 2 is annexed as 

Annexure R2. 

. Respondent No. 3, State Wetland Authority, Dehradun 

Respondent No. 3, vide its letter dated 01.04.2025, has informed 

that the Naini Lake has not yet been notified as a wetland under 

the Wetland (Conservation and Management) Rules, 2017. It was 

also advised by Respondent No. 3 that a detailed proposal 

regarding notifying Naini Lake as a wetland may be send so that 

examining of the same at the state level can take place. 

Copy of the letter dated 01.04.2025 received from Respondent No. 

3 is annexed as Annexure R3. 

Respondent No. 4 i.e. Divisional Commissioner, Kumaon 

Division, Nainital 

Respondent No. 4 shared details as were received by it from 

Respondent No. 2 and Respondent No. 5. Such details were 

# 

10 

T
 

i 
i
 

S
—

291



summarised by Respondent No. 4 in its response letter dated 

07.04.2025. Copy of the letter 07.04.2025 bearing number 

1113/26-3/2024-25 received from Respondent No. 4 is annexed as 

Annexure R4. 

d. Respondent No. 5, Uttarakhand State Pollution Control Board 

Respondent No. 5 stated that sample collection/analysis of 

Nainital Lake is done by the office on journal basis. Such analysis 

reports are uploaded on the Board's website on a monthly basis. 

Apart from this, the Board is also carrying out sample collection 

/ analysis of water quality of Drain No. 23 and Nainital lake by 

way of a third party recognized laboratory, in terms of the 

RQOTARp guidelines of the amicus curiae appointed by this Hon’ble 

Tribunal in O.A. No. 518 of 2022 tiled as Vivek Verma Vs. 

Government of Uttarakhand. Copy of the letter dated 03.04.2025 

bearing number UKPCB / ROH/Writ/25/ 27-07 is annexed as 

Annexure RS 

7. That the contents of the Affidavit have been prepared under the 

instructions of the deponent and the same are true and correct and 

nothing material and has been concealed therefrom. 

2 
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12 

8. That the deponent undertakes to comply with any further directions 

that this Hon’ble Tribunal may pass in the present matter. 

DEPONENT 

VERIFICATION 

Verified at Dehradun, Uttarakhand on é; day of April 2025 that the 

contents of the above affidavit are true and correct to the best of my 

knowledge and belief, no part of it is false and nothing material has been 

concealed therefrom. 

sOTAk, 

J 
DEPONENT 

S.No = \+38¢ 

/%&aflndavn worn) beforeme by U‘l Lt 
Shfisensasans S AWML VN 

who is identified by Sh 

at Dehradun on... 

Rajender Sing %‘l)% \\)U/ 
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4 =R iferen aREg, e EN Nainital Mission on Himalaya Studies (NMHS). An1 6 

Innovaative Approach for the collection, Segregation and upclycling of Solid waste 
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1- 03 Trommel machines for segregation of mix waste. 

2- 02 composting machines for waste to compost work. 

3- 01 waste to fuel plant for turning plastic waste into furance oil. 

4- 01 fatka machine for polythene cleaning. 

5- 01 shredder machine for shredding plastic waste into small pieces. 
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